SATURDAY, AUGUST 18, 2018

? N

Date: 13.08.2018, Place: New Delhi

Al % g :
- "l*.
i : : Place: hi !
Authorized Officer, Punjab & Sind Bank Da(edﬂg‘;g'am WTD& CFO-DIN;: D71

Schedule 1
FORM A

PUBLIC ANNOUNCEMENT-

e T

a
-

~WWW.FINANCIALEXPRESS.COM 4

-

i - 0 a—
CIN: L33301HR1976PLC008316 g g
fice: Dharuhera fdustrial Complex, Delhi-Jaipur Highway,
.. District Rewari - 123106 (HR) :
w Office' Complex, 2 Floor, Defence Colony, New Delhi - 110024

E : NOTICE .
PUB A O o & 00 0 5 : A
[Regulation 1 Bankruptcy Board of India (Voluntary R e B loiven tlhat‘ fOlIowmg_Shafe certificates are stated to have been
R 7] q n Ihe registered shareholder had applied to the Company for duplicate
FOR THEATTENTION OF THE STAKEHOLDERS OF TRAVEL TRACKS LIMITED | | FOR THE ATTENTION OF THE STAKEHOLDERS OF BESPOKE TOURSAND! LMD § | e it : :
b A : 3 B L i 1] fthe ] Share Distinctive numbers | No. of
1)_| Name of Corporate Person Travel Tracks Limited 1) | Name of Corporate Person Bespoke Tours and Travels LI | Bitlder Certificate No. | From To Shares
2) | Date of incorporation of corporate 19.05.1995 2) |Date of incorporation of carporate | 05.10.2012. s il e alal/ "o 21604 - 1851042 [1851091] 50
.| person person .. ¢ to i | S 3 4 [al 4 § ¥
3) | Authority under which Corporate | Ministry of Corporate Affairs, Registrar 3) | Authority,under which Corporate Ministry_of Corporate Affairs, Rau’llt'rfnr of Hautioned against deali g in any way with the above stated share cerlificate.
Person is incorporated! registered | of Companies, Delhi § Person Is incorporated/ registered | Companies, NCT of Delhl & Haryana = - s/have e:‘r,!jy‘czalm In respect of the said share cerfificate should lodge such
2 G (1A Lt o E et g {npany within: 15 days from this publication, after which no claim shall be
4) | Corporate dentity Number/ Limited | U74899DL1995PLC068740 4) | Corporate Identity Number / Limited | U63040HR2012PLC047345 1 ; / e b )
Liability Identity Number of Liability Identlty Number of Corporate | - j el Y illproceed fossue Dupiate Cartficate and the oiina
Corporate Person | |Person ) . ! ;L ; i For IST Limited
%) | Address of the registered office and | 414/1, 4th Floor, DDA Commercial Complex | 1 5) | Address of the registered office and | SF - 202, Peach Tree; C - Block, Sushant Lolg: tt Sd/-
principal office(if any) of corporate | District Centre, Janakpurl, New Delhi-110058 i i

person
Liguidation Commencement Date
of corporate person

Name, Address, emall, address,
Telephone Number and the
registration number of the Liquidator

14.08.2018

Sudhir Kumar Agarwal
IBBI/IPA-001/IP-P00195/2017 18/10374

415, Naurang House, 21,

Kasturba Gandhi Marg, Connaught Place,
New Delhi-110001

Email: ska003@amail.com

Address for correspondence: D-28, South
Extension |, New Delhi 110049
Ph-011-40622286

8) | Last Date for submission of claims | 12.09.2018 - i

principal office(if any) of corporate

-1, Gurgaon, Haryana-122002. -
person 4 i

6) |Liquidation Commencement.Date: | 14,08.2018 L
of corporate person i R
7) |Name, Address, emalil, address, | Sudhir Kumar Agarwal - i

Telephone Number .and *the
registration number of {he Liquidator |

IBBI/IPA-001/IP-P00195/2017 18/10374
Address:-415, Naurang Houge, 21, - ;
Kasturba Gandhi Marg, Gonnaught Place,
Delhi-110001 A J
Email: ska003@amallicom i
Address for correspondance; D-28, Soul
Extension-I, New Delhl 410049 "y
Ph-011-40622286

g 12,09.2018

Last Date for submission of claims

Noticeiis hereby given that the Travel Tracks Limited has commenced voluntary liquidation
on 14.08,2018. The stakeholders of Travel Tracks Limited are hereby called upon to
submit the proof of their claims, on or before 12.09.2018 to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic. means only. All
other stakeholders may submit the ‘proof of claims in person, by post or by electronic
means. The submission of proof of claims s to be made in.accordance with Chapter V' of
the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations,
2017. The proof of claims Is to be submitted by way of the following specified forms along
with Afidavite
«  Form B - Clalm by Oparational Greditors

*  Farm C - Claim by Financlal Creditors

¢ Form D - Claim by a Workman or an Ermployee

¢  FormE - Clalm submitted by Authorized Representative’of Workmen and Employees
«  Form F - Claims by other stakeholders

Above mentioned forms may be downloaded from the website www.ibbl.gev.in
Submission of false or misleading proofs of claim shall attract penalties.

8d/-
Sudhir Kumar Agarwal

IBBIIPA-001/IP-P00195/2017-18/10374

Place: New Delhi 415, Naurang House, 21, Kasturba Gandhi Mar i

Date; 17.08.2018 Connaught Place, New. Delhl-110001
Jﬂr m‘zg} 3 . l l‘ \l ’L B ‘I-' - ".‘ 3 ‘

Notice is hereby given that the Bespake Tours and Travels Limitad hag cammoncad | I
voluntary liguldation on 14.08.2018.The stakeholders of Baspoke Tours and Travels |
Limited are hereby called upon o submit the proof of thelr claims, on or before 12,00.201i
to the liquidator at the address mentioned against item 7, t

The financial creditors shall submit their proof of claims by electronic means onl
other stakeholders may submit the proof of claims in person, by post o by slectio
means, The submission of praof of claims is to be made [n aceordance with Chapler V
the Insolvency and Bankruptey Board of Indla (Voluntary Liguldation Frocans) Regu
2017, Tha proof of claims I8 (o be submitted by way of tha following spaglfied forme
with Affidavit B i
s [Form B - Claim by Operational Craditon

¢ Form C « Claim by Flnanclal Creditors

* Form D - Clalm by a Workman or an Employes i
= FormE - Clalm submitted by Authorized Reprasantaflve of Warkinan i
¢ Form F - Claims by other stakeholders

Above mentioned forms may ba downloadad from the webalis
Submisslon of false or misleading proofa of olaim shall attmol pendiion.
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Place: New Dalhl 418, Naurang Houss, 2

|_Dato: 17.0,2018
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~ Bhupinder Kumar|
Cothpany Secretary

3 : Resolution Recovery & Law, Sub-Cluster
of Commerce ... 92/E1, R K Market, Munirka, New Delhi-110067.
la Undsrtaking) Ph.: 26108530, 26108531Emall: ml_7670@obc.co.in
0 0 B ATEON AND R 0 R OND
18: OR 0 R 00
e / . Date: 02.08.2018]
va S/o 8h. Shiravan Kumar Srivastava (Borrower) Rio Flat Now1, RZD-3/137,
6 Maha_vir Encalve,.Part-1, Palam Dabri Road, Near Temple, Palam Village,

20 \.'aislhnu Nagar, Vaishno Mandir, Vinayakpur, Kanpur, UP * ! 3
, Jindal Pipes Limited, Plot No, 30, Sector-44, Behind Fortls Hospital, Gliragaon,

WioSh, Shishir Srivastava (Co-Borrower) Rlo Flat No, il RZD@‘1 a7, FlatNo, 1,
arka Niwas; Gali No. 7, Mahavir Enclave, Part-1, Palam DabyiRoad, Near
‘lasirpur, Delhi-110045

 House:No. 37/396/1A, Nagla Padi, Dayal Bagh, Kiraoll, A@.'Uﬂar Pradesh -

aan Account of Sh Shishir Srivastava & Smt. Hina Srivastava
No, 04076015002543 with Blo Basant Lok, New Delhi

Details of Qutstanding as on 31.07.2018 (Ain::unt InRs.)|

: Balance Os [, Balance OJs S teta !
. Principal Recorded Interest Total putstanding
Rs.17,58,105.12 Rs. 163329.37 19,21,434.49
& ; /

2N running unsatisfactory for quite some time and you are, therefore, in default
steps to regularize/adjusi mraceoum In respect of such debtas stated herain
lid default, your account been olassified as a non-rurﬂmlnq anseton
ccordance with the direction /guidelines [ssuedby the RB|,
ank has decided to recall the advance granted to you in lerms of Bection 10 (2)
aconstruction of Financlal'Assels and Enforcemant of Sacurity Intaraat Act,
ngw I'Egl:&&iﬁ to discharge in full the Bank's liabililies vmh upto m;in Intamgtl u':1s
above within a perio i the date of the natice falllng which
ssary action for ﬁm];e its dues. In
rging liability as set outhereinabove, the Eank ’ gscured Creditor may exercise
lde Section 13(4) of SARFAES! Act and while publishing the possessibn notica /|
lly or otherwise, as required under the SARFAESI Act, the Bank / Secured |
your photograph, The details of the secured assels intended to be enfe
-payment ofthe fulliabllities as above are stafed here under:.
Details of Hypothecated/Mortgaged Assets e
| Floor (L-Shaped) Without roofflerrace rights of built up pro
3, Khasra No. 458, situated in the area of village Na%f%bqr.‘ I
\ Gall No. 3, New Delh110077 standing in the niame of Mr. Shis
d Mrs, Hina Srivastava W/o Shishir Srivastava, which is bound
1ho proparty, Wast: Road 18 Ft., North: Road 161t So ]
il In tarms of Section 13(13) of the Act, the Borrowar
valo, loaa or offierwise (othar than In ordinary o
In the notice, without prior wrilten oo

ranafar by you, by way of sale, Ins




